E" INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF A BENCH FOR 17-AUGUST-2026 (MONDAY)
BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER
IN COURT ROOM 1
MEETING NO. 2643 011 6531 PASSWORD : 123456
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
—~ T | ITA 1448/PUN/2024 2017-18 | [A] GORUR INFRA PROJECTS PRIVATE LIMITED
—1"2 | ITA 164/PUN/2024 2015-16 | [A] GORUR INFRA PROJECTS PRIVATE LIMITED
—t3 | I7A 1469/PUN/2025 2018-19 &ﬁ%&g%%@l&z# SHISHAK SEVAKANCHI SAHAKARI PATSANSTHA
| /4 ITA 2905/PUN/2025 2017-18 | [D] HONEYWELL AUTOMATION INDIA LIMITED (E-FILE)
//5 ITA 2505/PUN/2025 2015-16 | [A] ANIL DAMODHAR SHEWALE (E-FILE)
1 6 CO 34/PUN/2026 2022-23 | [A] DEEPAK KALYANJI CHANDE (E-FILE)
7 CO 35/PUN/2026 2023-24 | [A] DEEPAK KALYANJI CHANDE (E-FILE)
8 CO 33/PUN/2026 2020-21 [A] DEEPAK KALYANJI CHANDE (E-FILE)
—19 | ITA 2910/PUN/2025 2023-24 | [D] DEEPAK KALYANJI CHANDE (E-FILE)
~——10 | ITA 2911/PUN/2025 2020-21 [D] DEEPAK KALYANJI CHANDE (E-FILE)
—1 11 | ITA 2912/PUN/2025 2022-23 [D] DEEPAK KALYANJI CHANDE (E-FILE)
— 12 | ITA 3069/PUN/2025 2011-12 | [A] ARVIND MAHADEV ALAI
3 | TTA373/PUN/2026 201_5;;% Q4| [A] LAVA CONSTRUCTION PV, LTD (E-FILE)
—1—14 | TTA 697/PUN/2026 2019-20 | [A] DATTATRAY SHIVAII KATKAR
~ 1715 | ITA795/PUN/2026 2018-19 | [A] JANATA GRAMIN BIGAR SSPS (E-FILE)
16 | TTA 800/PUN/2026 2010-11 | [A] HARIDAS BHAGWAN KOLEKAR
— _17 | ITA 801/PUN/2026 2012-13 [A] HARIDAS BHAGWAN KOLEKAR
~18 | ITA 802/PUN/2026 2012-13 [A] HARIDAS BHAGWAN KOLEKAR
?"19 ITA 890/PUN/2026 2020-21 [A] GRUPO ANTOLIN INDIA PRIVATE LIMITED (E-FILE)
(’20 ITA 896/PUN/2026 2016-17 | [A] DEEPANKAR MANIKCHAND RAMTEKE (E-FILE)
—21 | ITA 1260/PUN/2026 2025-26 | [A] BHAGINI NIVEDITA PRATISHTAN SANGLI (E-FILE)
~—~22 | ITA 1598/PUN/2026 2015-16 [A] DADA KRUSHNA GHADAGE (E-FILE)
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o INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF A BENCH FOR 18-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER
IN COURT ROOM 1
MEETING NO. 2643 011 6531 PASSWORD : 123456
srl | Appeal Number |Assmt. Year Assessee Name Remarks
«—~1 | ITA 2820/PUN/2024 2014-15 | [D] DR. PATANGRAO KADAM SONHIRA S.S.K LTD (E-FILE)
"/'i_ CO 40/PUN/2026 2014-15 | [D] DR. PATANGRAO KADAM SONHIRA S.5.K LTD
- /3 ITA 37/PUN/2025 2017-18 | [A] JAIN PATRA AND CEMENT AGENCIES
-4 | ITA 153/PUN/2026 2023-24 | [A] MS. ADITI GUPTA
=1 b ITA 629/PUN/2026 2013-14 | [A] LOKNETE BALASAHEB DESAI SSK
-1 6 | ITA762/PUN/2026 2016-17 | [A] EVEREST EDUCATION TRUST (E-FILE)
7 | mTA770/PUN/2026 1997-98 EA&(@kaE#DNNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
s CO 51/PUN/2026 2014-15 K[:%KK:IA.I'QPAPE?DNI?Q ;:AIVL\_/[QDE JAWAHAR SHETKARI SAHAKART SAKHAR
i ITA 771/PUN/2026 1998-99 K[:i]«KQkhl;PET/}gNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
| 10 | A 772/PUN/2026 1999-2000 K[:%KK:IA.kIIZP{’?DNNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
o 11| A 773/PUN/2026 2000-01 K]]QKKQALI&QPE?DNNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
! 12 | ITA 774/PUN/2026 2007-08 K[:él{mkhﬁPEl_\gNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
(,—1‘3 ITA 775/PUN/2026 2008-09 EE:AKK:E‘.@\PE?DNNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
(/,1_4 ITA 776/PUN/2026 2009-10 K[:%KKQIA.I’;QPLP¢DNNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
15| TTA 777/PUN/2026 2010-11 é:l]zmkmptﬁgNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
=
16| ITA 778/PUN/2026 2011-12 igﬁz]zmkhﬁpfﬁgNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
- 17| ITA 779/PUN/2026 2012-13 IE:&L(S:;AAPE?SNA AWADE JAWAHAR SHETKART SAHAKARI SAKHAR
— |48 | ITA 780/PUN/2026 2013-14 }E:[]{mkhﬁptﬁ[)NNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
—1—+t9 | ITA 781/PUN/2026 2015-16 ]([,QAE}?,&LN?\PE‘?DNNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
20 ITA 782/PUN/2026 2017-18 I([AA]]QEP((QALI&A;&PE?DNNA AWADE JAWAHAR SHE1KARL SAHARARL SAKHAR
o ITA 783/PUN/2026 2020-21 IE:r]{KKl'-LI\IkII:ﬁ\PE?SNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
‘f_,zl ITA 980/PUN/2026 2010-11 g&mkﬂﬁmﬁé 6A\{/\QFDIIE é];\WAHAR SHETKARI SAHAKARI SAKHAR
~+23 | ITA 1331/PUN/2026 2017-18 K[EAKK:;_;::Pﬁmﬁé DA\(I\Q'I:JIEL é?WAHAR SHETKARI SAHAKARI SAKHAR
r*"2_4 ITA 1332/PUN/2026 2020-21 &A&hﬁP&mﬁé Is&\é\lli}I:)IELF:];\WAHAR SHETKARI SAHAKARI SAKHAR
_Las | 1TA 2182/PUN/2026 2014-15 K[‘Egmkamlj\l?é QYE/;DE JAWAHAR SHETKARI SAHAKARI SAKHAR d
s/
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D INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF A BENCH FOR 19-AUGUST-2026 (WEDNESDAY)
BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER
IN COURTROOM 1
MEETING NO. 2643 011 6531 PASSWORD : 123456
srl | Appeal Number |Assmt. Year Assessee Néme Remarks
L1 | ITA 1775/PUN/2025 2018-19 | [A] ARPAN ASHOKKUMAR JHUNJHUNWALA
2 | ITA 1776/PUN/2025 2014-15 | [A] ARPAN ASHOKKUMAR JHUNJHUNWALA
3 | ITA 1777/PUN/2025 2015-16 | [A] ARPAN ASHOKKUMAR JHUNJHUNWALA
—+4 | ITA 1778/PUN/2025 2016-17 | [A] ARPAN ASHOKKUMAR JHUNJHUNWALA
/——5 ITA 1779/PUN/2025 2014-15 | [A] ARPAN ASHOKKUMAR JHUNJHUNWALA
7 & | ITA 1780/PUN/2025 2015-15 | [A] ARPAN ASHOKKUMAR JHUNJHUNWALA
|7 | 1TA 2114/PUN/2025 2015-16 pglﬁ:!{\?:[';\#WANTARI GRAMIN BIGARSHETI SAHAKARI PATSANSTHA
—+8 | ITA 2213/PUN/2025 2020-21 | [A] HEMANT MADANLAL PARAKH
/~’9 ITA 2230/PUN/2025 2016-17 | [A] ELECTRONICA FINANCE LIMITED
—10 | ITA 2231/PUN/2025 | 2020-21 | [A] ELECTRONICA FINANCE LIMITED
—+{11 | ITA 2238/PUN/2025 2015-16 | [A] ELECTRONICA FINANCE LIMITED
—~12 | ITA 2647/PUN/2025 2020-21 | [A] GOPAL MURARILAL SARDA
—+13 | L1A 2964/PUN/2025 2015-16 | [A] DHANWANTARI GRAMIN BIGARSHETI
—1-14 | ITA 3228/PUN/2025 2017-18 | [A] ASHFAQUE AHMAD ABDUL GAFAR QURESHI (E-FILE)
—+15 | ITA 3229/PUN/2025 2014-15 | [A] ASHFAQUE AHMAD ABDUL GAFAR QURESHI (E-FILE)
=116 | ITA 11/PUN/2026 2007-08 | [A] BABULAL MOHANRAJ JAIN
~+17 | ITA 204/PUN/2026 2015-16 | [A] EKNATH SHRIRAM SHETE
__L1g | 7A 452/PUN/2026 2001-02 |_[Iﬁ F(I:_lélgdlEdEI[\lFSI‘LIEI\I)DIA LIMITED AS A SUCCESSOR TO POWER SYSTEMS INDIA
l/,.»19 ITA 453/PUN/2026 2018-19 | [A] JAKIRHUSAIN NASIBULLAH CHAUDHARY (E-FILE)
r,,,.ao ITA 848/PUN/2026 2017-18 | [A] LOKMANGAL SUGAR ETHANOL AND CO-GEN. IND. LIMITED
<121 | ITA 961/PUN/2026 2016-17 | [D] EAST WEST SEEDS INDIA PRIVATE LIMITED (E-FILE)
—122 | ITA 962/PUN/2026 2017-18 | [A] EAST WEST SEEDS INDIA PRIVATE LIMITED (E-FILE)
\/»23 ITA 963/PUN/2026 2018-19 | [A] EAST WEST SEEDS INDIA PRIVATE LIMITED (E-FILE)
—24 | ITA 1304/PUN/2026 2021-22 | [A] ANJALI ABHAY KULKARNI
<7725 | ITA 1573/PUN/2026 2015-16 | [A] BHIMRAO JAYWANT KADAM (E-FILE)
~—~26 | ITA 1561/PUN/2026 2015-16 | [A] BHIMRAO JAYWANT KADAM (E-FILE)
7 \:" 2
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF A BENCH FOR 20-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER
M COURTROOM 3
MEETING NO. 2643 011 6531 PASSWORD : 123456
Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA449/MUM/2012 2008-09 | [A] JAWAHARLAL NEHRU PORT TRUST
——2 | ITA955/PUN/2012 2009-10 | [D] JAWAHARLAL NEHRU PORT TRUST
—1—3 | ITA3436/MUM/2012 | 2009-10 |[A] JAWAHARLAL NEHRU PORT TRUST
——4 | ITA3405/MUM/2016 | 2010-11 |[A] JAWAHAR LAL NEHRU PORT TRUST
5 | ITA3406/MUM/2016 | 2011-12 | [A] JAWAHAR LAL NEHRU PORT TRUST
6 | ITA1530/MUM/2018 | 2012-13 |[A] JAWAHAR LAL NEHRU PORT TRUST
—17 | ITA1531/MUM/2018 | 2013-14 | [A] JAWAHAR LAL NEHRU PORT TRUST
< | 8 | ITA153/MUM/2018 | 2014-15 | [A] JAWAHAR LAL NEHRU PORT TRUST
_+§ | ITA3905/MUM/2019 | 2015-16 |[A] JAWAHAR LAL NEHRU PORT TRUST
10 | ITA 957/PUN/2024 2012-13 | [D] LILADEVI SURESHCHANDRA BAKLIWAL (E-FILE)
I ITA 5/PUN/2025 2012-13 K[Eg |_|:1|\;l\{|\'13c‘)t\Js s;ﬁ?\l;iviw:ggngKuWAL LEGAL HEIR OF LATE SURESHCHANDRA
1 CO 22/PUNj2025 2012-13 K[:(]: FT:IR’\IDC,Z\JS SéJARKELSIHW(i\I-Ii-A(I\éI-JFRIﬁEI?AKLIWAL LEGAL HEIR OF LATE SURESHCHANDRA
13 ITA 6/PUN/2025 2012-13 | [D] SHRI MANOJ] SURESHCHANDRA BAKLIWAL (E-FILE)
——14 | CO 20/PUN/2025 2012-13 | [A] SHRI MANOJ SURESHCHANDRA BAKLIWAL (E-FILE)
15 CO 21/PUN/2025 2012-13 | [A] LILADEVI SURESHCHANDRA BAKLIWAL (E-FILE)
—{16 | ITA 1138/PUN/2025 2018-19 | [A] EIGHTYONE HINJEWADI DEVELOPERS PVT LTD
147 | 17a2519/PUN/2025 2021-22 L[fh/]llgl"tl\ileAON DISTRICT CO OP AGRI RURAL MULTIPURPOSE DEVELOPMENT BANK
—1718 | ITA 3436/PUN/2025 2017-18 | [A] MANIK HOSPITAL & RESEARCH CENTRE PVT LTD
——19 | ITA 1435/PUN/2025 2016-17 | [A] MANIK HOSPITAL & RESEARCH CENTRE PVT LTD
——20 | ITA 1437/PUN/2025 2018-19 | [A] MANIK HOSPITAL & RESEARCH CENTRE PVT LTD
~121 | ITA 1652/PUN/2025 2019-20 | [A] MANIK HOSPITAL & RESEARCH CENTRE PRIVATE LIMITED
T[22 | ITA1937/PUN/2025 2023-24 | [A] BHIL EMPLOYEES WELFARE FUND NO 4 (E-FILE)
—1—23 | ITA 2465/PUN/2025 2017-18 | [A] HARSHAL RAJENDRAKUMAR TOKASE
124 | ITA 2635/PUN/2025 2020-21 | [A] BEDMUTHA INDUSTRIES LIMITED
" 125 | ITA 341/PUN/2026 2013-14 | [A] MR, HITESH LODHA
~—1-26 | ITA3054/PUN/2025 | 2020-2021 |[A] ARCHANA AJAY BHALERAO (E-FILE)
—27 | ITA 3338/PUN/2025 2021-22 | [D] KAPIL SOLVEY PRIVATE LIMITED (E-FILE)
128 | ITA1002/PUN/2026 | 2016-2017 |[A] GAUTAM SINHA (E-FILE)
~—29 | ITA727/PUN/2026 2022-23 | [D] HOSTIN SERVICES PRIVATE LIMITED (E-FILE)
—1-30-| ITA 1001/PUN/2026 2016-17 | [A] GAUTAM SINHA (E-FILE) :
j,.(_ Mo
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INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF B BENCH FOR 17-AUGUST-2026 (MONDAY)
BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
IN COURT ROOM 2
MEETING NO.-2643 436 4455 PASSWORD 123456
Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 | ITA2157/PUN/2026 | 200506 | [D] RATANLAL CHUNILAL BAFNA (E-FILE)
12| co39/PUN2026 | 200506 |[A]RATANLAL CHUNILAL BAFNA (E-FILE)
—1—3 | ITA2031/PUN/2026 |AY 2020-2021 | [A] MALTWADA PANCHMANDAL DEOSTHAN AND DHARMFUND TRUST (E-FILE)
14 | ITA1393/PUN/2025 | 2017-18 | [A] VASANT FAKIRRAO RAUT (E-FILE)
-5 | ITA1394/PUN/2025 | 2018-19 |[A] VASANT FAKIRRAO RAUT (E-FILE)
16 | ITA2605/PUN/2025 | 2013-14 |[A]VISHWANATH VITHOBA BADE (E-FILE)
—t7 | ITA2956/PUN/2025 | 2016-17 | [A] SHRI OMKAR NAGARI SAH PAT SANSTHA
—1 8 | ITA149/PUN/2026 | 2018-19 |[A] NISHA TUSHAR BHUTADA
—9 | ITA422/PUN/2026 | 2013-14 | [A] STUDENTS ACADEMIC EDUCATION SOCIETY
~—1710 | ITAS37/PUN/2026 | 2015-16 | [A] NAKSHTRA INFRASTRUCTURE PVT LTD
11 | ITAS38/PUN/2026 | 2014-15 |[A] NAKSHTRA INFRASTRUCTURE PVT LTD
12 | ITAS41/PUN/2026 | 2015-16 | [A]SHRUTI TEJAS HAVELE (E-FILE)
{13 | ITA767/PUN/2026 | 2017-18 | [A] SHAILESH SHRIHARI KUTE
_l+4 | ITA957/PUN/2026 | 2015-16 |[A] PUSHPA BALASAHEB MALL (E-FILE)
|45 | ITA9ZB/PUN/2026 | 2014-15 | [A] PUSHPA BALASAHEE MALL (E-HLE)
116 | ITAS05/PUN/2026 | 2023-2024 |[A]VIDHI INDUSTRIES (E-FILE)
—1"17 | TTA1189/PUN/2026 | 2020-21 |[A] THE KARAD MEDICOS SAHAKARI PATSANSTHA MARYADIT (E-FILE)
_\-18 | ITA1115/PUN/2026 | 2015-16 | [A] SHUBHAM EKNATH GHULE
|19 | ITA2158/PUN/2026 | 2020-21 | [A] SHANTARAM PARSHURAM PATIL (E-FILE)
—1720 | ITA2161/PUN/2026 | 2023-24 |[A] MANASHRI SHAIKSHANIK AND KRISHI SANSTHA NANDURBAR (E-FILE)
—121 | 17A 2166/PUN/2026 Na [A] TALEGAON VIDYA PRATISTHAN
{22 | 1TA2167/PUN/2026 | 2015-16 | [A] MITHIL SURESH DHOTRE
1723 | ITA2168/PUN/2026 | 2018-19 |[A]SURESH DHONDIBA DHOTRE
{24 | ITA2170/PUN/2026 | 2013-14 |[A] MAULI NAGARI SAHAKARI PATSANSTHA MARYADIT
_l25 | TA2171/PUN/2026 | 201112 | [A] RANA SABOUNI
126 | ITA2172/PUN/2026 | 201516 | [A] RANA SABOUNI
127 | ITA2181/PUN/2026 | 2017-18 | [A] SANJAY SOYA PRIVATE LIMITED (E-FILE)
_l28 | 1TA2189/PUN/2026 | 2023-24 | [A] MALL TEX PRINTS (E-FILE)
—1{29 | ITA 2190/PUN/2026 2013:132' 26Q| [A] VDAY SADANAND KOGEKAR (E-FILE)
130 | 1TA2194/PUN/2026 | 2016-17 | [A] SANCHIT KANTILAL GANORE (E-FILE)
1731 | ITA2195/PUN/2026 | 2026-2027 |[A]RAMANBAUG YUVA MANCH FOUNDATION (E-FILE)
—| 32 | ITA2196/PUN/2026 | 2026-2027 |[A]RAMANBAUG YUVA MANCH FOUNDATION (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF B BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

IN COURT ROOM 2

MEETING NO.-2643 436 4455 PASSWORD 123456

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
-1 |IT(SS)A 44/PUN/2026| 2014-15 [A] PANDHARI ASHRUJI GAIKWAD (E-FILE)
—2 |IT(SS)A 45/PUN/2026 2015-16 | [A] PANDHARI ASHRUJI GAIKWAD (E-FILE)
—3~ [IT(SS)A 46/PUN/2026| 2016-17 | [A] PANDHARI ASHRUJI GAIKWAD (E-FILE)
—4 |IT(SS)A 47/PUN/2026| 2017-18 | [A] PANDHARI ASHRUJI GAIKWAD (E-FILE)
—5 |IT(SS)A 48/PUN/2026 | 2018-19 | [A] PANDHARI ASHRUJI GAIKWAD (E-FILE)
~—6 |IT(SS)A 49/PUN/2026| 2019-20 | [A] PANDHARI ASHRUJI GATKWAD (E-FILE)
_7 |IT(SS)A 50/PUN/2026( 2013-14 [ [A] RAJENDRA MOHANRAO ABHALE (E-FILE)
|8 |IT(SS)A 51/PUN/2026| 2014-15 | [A] RAJENDRA MOHANRAO ABHALE (E-FILE)
—9 |IT(SS)A 52/PUN/2026| 2015-16 | [A] RAJENDRA MOHANRAO ABHALE (E-FILE)
~10 | ITA 3190/PUN/2025 | 2013-14 | [A] MUKUNDA PANDIT CHAUGULE (E-FILE)
411 | ITA 3191/PUN/2025 2014-15 [A] MUKUNDA PANDIT CHAUGULE (E-FILE)
——12 | ITA 3192/PUN/2025 | 2015-16 | [A] MUKUNDA PANDIT CHAUGULE (E-FILE)
+-13 | ITA' 3193/PUN/2025 | 2016-17 | [A] MUKUNDA PANDIT CHAUGULE (E-FILE)
—14 | ITA 280/PUN/2026 2012-13 [A] SUREKHA SANJEEV THAKUR
—5 | ITA 315/PUN/2026 2017-18 [A] THE PUNYASHLOK AHILYADEVI HOLKAR SOLAUR UNIVERSITY
—16 | ITA 955/PUN/2026 2013-14 | [A] RAMCHANDRA S MALKAR
17 | TTA 956/PUN/2026 2022-23 | [A] PALDEWAR PRASHANT AGRO TECH PRIVATE LIMITED
_18 | ITA 1076/PUN/2026 | 2022-23 | [A] MAULI VIDHYAPEETH KAD
~t9 | ITA 1092/PUN/2026 | 2015-16 | [A] NALINI GAWANDE
~20 | ITA 1269/PUN/2026 2016-17 [A] NEELKANTH SHRIDHAR PATWARDHAN (E-FILE)
21 | ITA 1270/PUN/2026 | 2016-17 | [A] NEELKANTH SHRIDHAR PATWARDHAN (E-FILE)
22 | TTA 1287/PUN/2026 | 2015-16 | [A] SWAPNIL EDUCATION SOCIETY (E-FILE)
|23 | ITA 2207/PUN/2026 | 2015-16 | [A} RAMESH TUKARAM CHAUDHARI (E-FILE)
24 | ITA 1910/PUN/2026 | 2018-19 | [A] SAVITRI BUILDERS AND DEVELOPER (E-FILE)
—25 | ITA 2200/PUN/2026 2019-20 [A] RAJENDRA MOHANRAO ABHALE (E-FILE)
26 | ITA 2201/PUN/2026 | 2017-18 | [A] SANJAY CHANDRAKANT JAGTAP (E-FILE)
—27 | ITA 2202/PUN/2026 | 2017-18 | [A] SANGHVI COMBINES (E-FILE)
~28 | ITA 1777/PUN/2026 | 2026-27 | [A] VIBRANT INDIA ECONOMIC COUNCIL (E-FILE)
—29 | ITA 2205/PUN/2026 | 2012-13 | [D] YAZAKI INDIA PRIVATE LIMITED (E-FILE)
30 | ITA 2206/PUN/2026 | 2013-14 |[A] SHRI KHANDESHWAR DEVASTHAN TRUST (E-FILE)




CAUSE LIST OF B BENCH FOR 19-AUGUST-2026 (WEDNESDAY),
BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
IN COURT ROOM 2
MEETING NO.-2643 436 4455 PASSWORD 123456
Srl Appeal Number | Assmt. Year Assessee Name Remarks
/,—1 ITA 461/PUN/2022 2012-13 [A] RAMCHANDRA MARUTI MOHITE
~1 2 ITA 1029/PUN/2025 2012-13 [A] RAMCHANDRA MARUTIMOHITE
43 ITA 2273/PUN/2025 2016-17 (EEI?;:I\I{E\?ANTRAO DESAL AJARA SHETKARI SAHAKARI SAKHAR KARKHANA LIMITED
- ITA 2382/PUN/2025 2013-14 [A] SURESH RAMSWARQOP AGARWAL
&1 5 ITA 2849/PUN/2025 2012-13 [A] SACHIN SHIVAJI DODAKE
—v 6 ITA 2878/PUN/2025 2009-10 [A] THE POONA CLUB LIMITED
7~ 7 ITA 2879/PUN/2025 2011-12 [A] THE POONA CLUB LIMITED
-8 ﬁA 2880/PUN/2025 2012-13 [A] THE POONA CLUB LIMITED
—1—9 ITA 3145/PUN/2025 2018-19 [D] TARABAI GULAB VAGASKAR (E-FILE)
~——10 | ITA 3318/PUN/2025 2017-18 [A] VISHWAS KALURAM TUPE
——11 ITA 1/PUN/2026 2014-15 [A] MAHESH BHAGIRATH MUNDADA
—12 ITA 2/PUN/2026 2016-17 [A] MAHESH BHAGIRATH MUNDADA
= |13 ITA 3/PUN/2026 2015-16 [A] MAHESH BHAGIRATH MUNDADA
I ITA 4/PUN/2026 2013-14 [A] MAHESH BHAGIRATH MUNDADA
~ 1715 | 17A 16/PUN/2026 2020-21  |[A] SHARDA MURARILAL SARDA (E-FILE)
——16 ITA 232/PUN/2026 2015-16 [A] VIJAY SURESH DAVE
— 7 ITA 236/PUN/2026 2018-19 [A] VIJAY SURESH DAVE
. 1B ITA 439/PUN/2026 2017-18 [A] RAJU ANIL BHOSALE (E-FILE)
— 119 ITA 459/PUN/2026 2021-22 [D] RAM DILIP BAIRANI (E-FILE)
—1 20| ITA734/PUN/2026 |Not Applicable | [A] SHRILAXMINARAYAN PRATISHTHAN (E-FILE)
— 21 ITA 735/PUN/2026 | Not Applicable | [A] SHRILAXMINARAYAN PRATISHTHAN (E-FILE)
w22 ITA 736/PUN/2026 | 2017-18 [A] SHRIKANT SHANKARDAS BAIRAGI (E-FILE)
193 ITA 749/PUN/2026 2015-2016 jisﬁ Xqﬁﬁﬁs{'}gﬁg{-\NASAHEB MAHADIK URBAN CO OPERATIVE SOCIETY LTD
—24 ITA 751/PUN/2026 2013-14 [D] RAJENDRA DAGADU GAIKWAD (E-FILE)
r——25 ITA 891/PUN/2026 2014-15 [A] THE UGAR SUGAR WORKS LIMITED (E-FILE)
—|726 | ITA 1154/PUN/2026 2025-26 .[A] TRATR FOUNDATION
——=27 | ITA 1170/PUN/2026 2017-18 [A] MEHUL KIRITBHAI PATDIYA (E-FILE)
——28 | ITA 1280/PUN/2026 2024-25 [A] SHAKTT MEMORIAL FOUNDATION (E-FILE)
—+-29 | ITA 1298/PUN/2026 2020-21 [A] SHAHAJIRAO SITARAM GALGATE (E-FILE)
—30 | ITA 1305/PUN/2026 2020-21 [A] SHREE MAHAMALXMI GRAMIN BIGAR SHETI SAHAKARI PATSANSTHA MARVA
——31 | TITA 1308/PUN/2026 2015-16 [A] WINWIN INNFRA INDIA PVT LTD
« 32 | ITA 1309/PUN/2026 2015-16 [A] WINWIN INNFRA INDIA PVT LTD
133 ITA 1310/PUN/2026 2016-17 [A] WINWIN INNFRA INDIA PVT LTD
—134 | TTA 1311/PUN/2026 2016-17 | [A] WINWIN INNFRA INDIA PVT LTD
—35 | ITA 1330/PUN/2026 2016-17 [A] SANDEEP JAYSING PATIL (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF B BENCH FOR 20-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
IN COURT ROOM 2
MEETING NO.-2643 436 4455 PASSWORD 123456
Srl Appeal Number Assmt. Year Assessee Name Remarks
T % ITA 1853/PUN/2025 2016-17 [A] SUYESH IRON & STEEL PVT.LTD
—t2 ITA 1963/PUN/2025 2013-14 [A] VITHALRAO RANGANATHRAO AMBARWADIKAR
3 ITA 2234/PUN/2025 2015-16 [A] RAM LAKHAN STEEL PVT,LTD
‘____,-rﬂ% ITA 2235/PUN/2025 2016-17 [A] RAM LAKHAN STEEL PVT.LTD
~—T 5 ITA 2554/PUN/2025 2017-18 [D] SHIVANJALI PETROLEUM PRODUCTS (E-FILE)
—— 6 ITA 2934/PUN/2025 2012-13 | [D] SANTOSH SUBHASHAPPA MUKTA (E-FILE)
—7 ITA 2954/PUN/2025 2025-26 [A] SANSKRUTI SEVABHAVI SANSTHA KAD
—t 8 ITA 3065/PUN/2025 2022-23 [A] OM SAI TRADERS (E-FILE)
——9 ITA 3091/PUN/2025 2016-17 [A] SHRIRAM FILAMENTS AND ROPES PRIVATE LIMITED
—-10 ITA 3092/PUN/2025 2018-19 [A] SHRIRAM FILAMENTS AND ROPES PRIVATE LIMITED
——I1 ITA 3162/PUN/2025 2021-22 [D] SHREE PRABHU PETROCHEMICALS PRIVATE LIMITED (E-FILE)
~T 12 ITA 170/PUN/2026 2015-16 [A] MUKUNDA KISHOR DAL
—1—33 ITA 372/PUN/2026 2017-18 [D] SARVOTTAM ASSOCIATES (E-FILE)
—1—14 ITA 518/PUN/2026 2018-19 [A] NEETA PARESH KHARDE (E-FILE)
15 ITA 638/PUN/2026 2017-18 [A] MINAJ WASIM SHAIKH (E-FILE)
~ | 16 ITA 761/PUN/2026 2015-16 [A] SACHIN HANUMANT MACHALE (E-FILE)
N L1A 7G3/PUN/2028 LULb-1b LA] NEELAM ARUN UPAHYAYA (E-FILE)
118 ITA 764/PUN/2026 2015-16 [A] NEELAM ARUN UPADHYAYA (E-FILE)
~—118 ITA 765/PUN/2026 2015-16 [A] NEELAM ARUN UPADHYAYA (E-FILE)
—1-20 ITA 766/PUN/2026 2018-19 [A] RAHUL ASHOK GANDALE
—121 ITA 819/PUN/2026 2015-16 [A] MANIK HOSPITAL & RESEARCH CENTRE PVT LTD
—122 ITA 820/PUN/2026 2016-17 [A] MANIK HOSPITAL & RESEARCH CENTRE PVT LTD
—}—23 ITA 821/PUN/2026 2017-18 [A] MANIK HOSPITAL & RESEARCH CENTRE PVT LTD
24 ITA 822/PUN/2026 2018-19 [A] MANIK HOSPITAL & RESEARCH CENTRE PVT LTD
—1—25 ITA 823/PUN/2026 2019-20 [A] MANIK HOSPITAL & RESEARCH CENTRE PVT LTD
——26 ITA 959/PUN/2026 2016-17 [A] MAHARASHTRA SHOES CENTER (E-FILE)
el ITA 971/PUN/2026 2024-25 [A] SHRI MADHUSUDAN RATHI CHARITY TRUST (E-FILE)
e 28 ITA 1090/PUN/2026 2017-18 [A] SALEEM AHMED KHAN
129 ITA 1106/PUN/2026 2014-15 [A] RAVINDRA RAMVILAS JAKHOTIA
— —30 ITA 1107/PUN/2026 2016-17 [A] RAVINDRA RAMVILAS JAKHOTIA
=31 ITA 1156/PUN/2026 2020-21 [A] SHARMA DHARMENDRA GORAKHNATH HUF (E-FILE)
—32 ITA 1197/PUN/2026 2026-27 [A] RAVIVAR KARANJA MITRA MANDAL TRUST
~— | 33 ITA 1281/PUN/2026 2018-19 [D] SANJAY BHALCHANDRA DANDEKAR (E-FILE)
e 34 ITA 1326/PUN/2026 2023-24 [A] MAHADEV RAJARAM FARAKATE A 5
.f / LY
P2l
Assistant Registra
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NO.- 2643 436 4455 PASSWORD - 123456

Srl | Appeal Number A$Z:1rt Assessee Name Remarks
& | ITA 1902/PUN/2024 | 2020-21 |[A] DRUVA DATA SOLUTION PVT. LTD.
2 | ITA 2224/PUN/2024 | 2021-22 |[A] RIETER INDIA PVT. LTD.
3 IT(TP)A 2022-23 [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED (SUCCESSOR
899/PUN/2026 TO ARICENT TECHNOLOGIES HOLDINGS LIMITED) (E-FILE)
4 IT(TP)A 2022-23 [A] SAS RESEARCH & DEVELOPMENT (INDIA) PRIVATE LIMITED (E-
920/PUN/2026 FILE)
5 LT(TP)A 2022-2023 | [A] PARALLEL WIRELESS INDIA PRIVATE LIMITED (E-FILE)
918/PUN/2026
6 GI)A 2022-2023 | [A] HYOSUNG T&D INDIA PRIVATE LIMITED (E-FILE)
1606/PUN/2026
IT(TP)A _ 2
7 2002/PUN/2026 2013-14 | [D] MAHLE ANAND THERMAL SYSTEMS PRIVATE LIMITED (E-FILE)
IT(TP)A . 2
8 2003/PUN/2026 2016-17 | [D] MAHLE ANAND THERMAL SYSTEMS PRIVATE LIMITED (E-FILE)
9 | CO 54/PUN/2026 2013-14 | [A] MAHLE ANAND THERMAL SYSTEMS PRIVATE LIMITED (E-FILE)
IT(IT)A
10 2518/PUN/2026 2022 [D] JABIL CIRCUIT (SINGAPORE) PTE LTD (E-FILE)
11, CO 56/PUN/2026 2022-23 | [A] JABIL CIRCUIT SINGAPORE PTE LTD (E-FILE)

N
RLICRE
Assistant Registrar]
13-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NO.- 2643 436 4455 PASSWORD - 123456

Assmt,

Year Assessee Name Remarks

Sr

Appeal Number

1 | ITA 1914/PUN/2024 | AY 2020-21 | [A] MS FIS SOLUTIONS SOFTWARE (INDIA) PRIVATE LIMITED (E-FILE)

2 | ITA 1915/PUN/2024 | AY 2020-21 | [A] MS FIS SOLUTIONS (INDIA ) PRIVATE LIMITED (E-FILE)

3 | ITA 1946/PUN/2024 | 2020-21 | [A] FRANKE FABER INDIA PVT. LTD.

4 | ITA 1948/PUN/2024 | 2020-21 |[A] NALCO WATER INDIA PVT. LTD.

IT(TP)A ] )
5 | 3187/pUNj2025 | 2022-23 |[A]HILTI TECHNOLOGY SOLUTIONS INDIA PRIVATE LIMITED (E-FILE)
6 | SA3/PUN/2026 | 2022-23 |[A] HILTI TECHNOLOGY SOLUTIONS INDIA PRIVATE LIMITED
IT(TP)A i .
7| 434/pUnj2026 | 202223 | [A] ALPHASENSE TECHNOLOGY (INDIA) PRIVATE LIMITED (E-FILE)
IT(TP)A ) ]
8| 786/PUN/2026 | 2022-23 |[A] FAURECIA AUTOMOTIVE SEATING INDIA PRIVATE LIMITED (E-FILE)

it N |
jaé;/% )

istant Registrar]
13-Aug-2026|
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NO.- 2643 436 4455 PASSWORD - 123456

Assmt.

Year Assessee Name Remarks

Sr

Appeal Number

1 | ITA 167/PUN/2022 | 2016-17 | [D] BARCLAYS GLOBAL SERVICE CENTRE PRIVATE LIMITED

[A] BARCLAYS GLOBAL SERVICE CENTRE PRIVATE LIMITED (FORMERLY:

2l Tavieo/ri2022.y 2046317 BARCLAYS SHARED SERVICES PVT LTD.)

[D] BARCLAYS GLOBAL SERVICE CENTRE PRIVATE LIMITED (EARLIER

3 | [TA336/PUNJ2021 | 201516 |\ oy AS BARCLAYS SHARED SERVICES PVT LTD.)

[A] BARCLAYS GLOBAL SERVICE CENTRE PRIVATE LIMITED (EARLIER

4| CO20/PUN2021 | 2015-16 |\ AS BARCLAYS SHARED SERVICES PVT LTD.)

5 | CO17/PUN/2022 2016-17 | [A] BARCLAYS GLOBAL SERVICE CENTRE PRIVATE LIMITED

6 455%%/);\026 202223 | [A] PLEX SYSTEMS PRIVATE LIMITED (E-FILE)
i TT(TP)A 202223 | [A] DMI DRAEXLMAIER MANUFACTURING INDIA PRIVATE LIMITED (E-
728/PUN/2026 FILE)
" TIMA 2017-16 | [A] GRI RENEWABLE INDUSTRIES S.L. (FORMERLY KNOWN AS
2177/PUN/2026 GONVARRI EOLICA S.L.) (E-FILE)
: T(MA 2018.15 | [A] GRI RENEWABLE INDUSTRIES S.L. (FORMERLY KNOWN AS
2178/PUN/2026 GONVARRI EOLICA S.L.) (E-FILE)
10 25371719(62/’2026 2022-23 | [D] STANTEC CONSULTING LTD. (E-FILE)
11 | CO 52/PUN/2026 | 2022-23 | [A] STANTEC CONSULTING LTD. (E-FILE)
12 e 2022-23 | [A] FAURECIA INTERIEUR INDUSTRIE (E-FILE)
| 2650/PUN/2026 :
/ f!' \
7
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istant Registrar
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NO.- 2643 436 4455 PASSWORD - 123456

Assmt.

Year Assessee Name Remarks

Srl | Appeal Number

1 ) ITA 648/PUN/2022 | 2018-19 |[A] SAS RESEARCH AND DEVELOPMENT (INDIA) PVT. LTD

2 | ITA 2609/PUN/2024  2021-22 |[A] ROVEMA INDIA PRIVATE LIMITED

3 | ITA 2746/PUN/2024 | 2021-22 | [A] LINAMAR INDIA PVT LTD

4 | ITA 2812/PUN/2025| 2022-23 |[A] BE ONSITE SOLAR ENERGY PVT LTD

ITA 248/PUN/2026 | 2022-23 | [A] VELOCITY TEC-SOL INDIA PRIVATE LIMITED

6 | o 91/-FF>(J|\F|,/)9026 2022-23 | [A] OOSTELIJKE ONDERNEMING LLP
7 IT(TP)A 2022-23 | [A] PERSISTENT SYSTEMS LIMITED (E-FILE)
835/PUN/2026
8 P 2018-19 | [D] SERUM INSTITUTE OF INDIA PRIVATE LIMITED (E-FILE)
| 1077/PUN/2026

A

/ l X )
J}gl f*{'}"b-ﬁ /

Assislant Reglstran
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 17-AUGUST-2026 (MONDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NO. - 2643 011 6531 PASSWORD - 123456

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | ITA 1650/PUN/2025 | 2017-2018 | [A] LEELADEVI FUTERMALII MEHTA

2 |ITA2137/PUN/2025| 2012-13 | [A] SHRI PANDIT BHILA WAGH

3 | ITA 2459/PUN/2025 | 2017-18 | [A] SANDEEPA SANJAY BAFNA

4 |ITA2917/PUN/2025 | 2009-10 | [A] SHIVRATAN MOTILALII RATHI HUF (E-FILE)

5 [ITA3317/pUN/2025| 202021 | (3} RAHULDADA KOOL GRANIN BIGAR SHETI SAHPATSANSTHA

6 | ITA485/PUN/2026 | 2011-12 | [A] SHIVRATAN MOTILALII RATHI HUF (E-FILE)

7 | ITA488/PUN/2026 | 200809 | [A] SHIVRATAN MOTILALJI RATHI HUF (E-FILE)

8 | ITA489/PUN/2026 | 2010-11 | [A] SHIVRATAN MOTILALJI RATHI (E-FILE)

9 | ITA 1058/PUN/2026 | 2012-13 | [A] SUSHIL RAMPRATAP KHANDELWAL

10 | ITA 1070/PUN/2026 | 2020-21 | [A] MANISHA CHANDRAKANT CHAVAN

11 | ITA 1089/PUN/2026 | 2013-14 | A NIRALIVAGAR GRANIN BIGAR SHETT SAAKAR PATSANSTHA
12 | LA 1112/PUN/2U26 | 2023-24 | |A] VIIAY GOVIND TAMBE

13 | A t14/pun/2026 | 20152016 |14 R%L\LIXT( E;?:IIJLeEli MAHARAJ NAGART SAHAKARI PATSANSTHA MARYA
14 | ITA 1927/PUN/2026 | 2013-14 | [A] MANASI MAHESH SATGAONKAR (E-FILE)

15 | ITA 1945/PUN/2026 | 2013-14 | [A] ALFAIZ FOUNDATION

16 | ITA 1951/PUN/2026 | 2018-19 P[:T]siﬂs%ilﬁAﬂ';;'é‘l_'FPEg_SSIL;HATE AR GHARIC I e
17 | ITA 1976/PUN/2026 | 2018-19 éﬁ%ﬁ%ﬁ@#ﬁgﬁ&;ﬁﬁ%l':;'éN)D Lokl Bo R

18 | ITA 2087/PUN/2026 | 2022 - 2023 | [A] ABHIJEET RAMPRASAD BAGLANE (E-FILE)

19 | TTA 2088/PUN/2026 | 2020 - 2021 | [A] ABHIJEET RAMPRASAD BAGLANE (E-FILE)
20 | TTA 2089/PUN/2026 | 2023 - 2024 [A] ABHIJEET RAMPRASAD BAGLANE (E-FILE)
21 |ITA 2743/PUN/2026 | 2016-17 | [A] SANTOSH BABAN SATHE (E-FILE)

1l \/
/}{1, ArH)

ﬂisistant Registrar|

WY A=

12-Aug-2026)




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 18-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NO. - 2643 011 6531 PASSWORD - 123456

Assmt.

Year Assessee Name Remarks

Srl | Appeal Number

1 | TTA 544/PUN/2024 | 2012-13 |[A] SANJAY DATTATRAY PAWAR

2 | ITA 895/PUN/2025 | 2015-16 |[A] UMESH CHANDRA KUMAR ANAM

3 | ITA 1799/PUN/2025 | 2016-2017 | [A] ANKUSH SHIVRAM KEDAR (E-FILE)

4 |ITA 1944/PUN/2025| 2016-17 | [A] HOTEL SAI YATRI (E-FILE)

5 |ITA 2761/PUN/2025 [ 2017-18 | [A] SUBHASH MOHANLAL GANDHI (E-FILE)

6 |ITA 2922/PUN/2025| 2015-16 |[A] TEJASHREE SACHIN KOKARE (E-FILE)

7 | ITA 3066/PUN/2025 | 2015-16 | [A] AYAZ FAYAZUDDIN SHAIKH

8 |ITA 3312/PUN/2025| 2019-20 |[A] INSTITUTE MANAGEMENT COMMITTEE ITI VAIJAPUR (E-FILE)

9 | ITA 64/PUN/2026 | 2017-2018 |[A] NALINI SANJAY MALI (E-FILE)

10 | ITA 108/PUN/2026 | 2017-18 |[A] PIYUSH RAJENDRA AMRITKAR

11_| ITA 509/PUN/2026 | 2020-21 |[A] MANGESH VISHWASRAO AHER (E-FILE)

12 | TTA 512/PUN/2026 | 2021-22 | [A] MANGESH VISHWASRAO AHER (E-FILE)

13 |ITA 1111/PUN/2026 | 2020-21 | [A] MOHAN SADASHIV SHITOLE

14 |ITA 1517/PUN/2026 | 2015-16 | [A] VISHAL PURANDAR NAGARI SAH PATSANSTHA LTD, PUNE

15 | ITA 1570/PUN/2026 | 2020-21 | [A] NEHA HIRANAND MOTWANI (E-FILE)

16 | ITA 1821/PUN/2026 | 2022-23 | [A] YOGITA MUKESH PAWAR (E-FILE)

17 | ITA 1918/PUN/2026 | 2015-16 | [A] SHILPA ADINATH GAIKAR (E-FILE)

18 [ITA 1989/PUN/2026 | 2017-18 |[[A] PRADEEP RAMCHANDRA SUBEDARPAGE (E-FILE)

19 |ITA 2063/PUN/2026 | 2017 - 2018 | [A] ASHISH SUBHASHCHAND BHANDARI (E-FILE)

20 | ITA 2134/PUN/2026 | 2020-21 | [A] DNYANESHWAR BHIKAJI GAIKWAD (E-FILE)

21 |ITA 2246/PUN/2026 | 2017-18 |[A] REKHA RAMDAS DONGRE (E-FILE)

22 [TTA 2249/PUN/2026 | 2013-14 | [A] SURESH JANU THAKUR (E-FILE)

o

Mssistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NO. - 2643 011 6531 PASSWORD - 123456

Appeal Number e Assessee Name Remarks

Sr Year

1 {ITA1074/PUN/2025| 2012-13 |[A] BAZM E IMDADIA

2 p ITA 1998/PUN/2025 [ 2015-16 | [A] ATISH ASHOK NAHAR

3 |ITA 1999/PUN/2025| 2016-17 | [A] ATISH ASHOK NAHAR

4 [ITA 2269/PUN/2025| 2011-12 | [A] VIRAJ STEELS (E-FILE)

5 |ITA 2423/PUN/2025| 2023-24 |[A] SATISH DAGADU RAJE

6 [ITA 2994/PUN/2025| 2017-18 |[A] VASANT SHIVAJI PAWAR (E-FILE)

7 . ITA 2995/PUN/2025  2018-19 | [A] VASANT SHIVAJI PAWAR (E-FILE)

8_| ITA 501/PUN/2026 | 2019-20 |[A] RUSHIKESH PRALHADRAO DESHMUKH (E-FILE)

9 | ITA 748/PUN/2026 | 2014-15 |[A] BHIL EMPLOYEES WELFARE FUND NQ 7 (E-FILE)

10 | ITA 1371/PUN/2026 | 2013-14 | [A] C.B. CONSTRUCTIONS (E-FILE)

11 | ITA 1647/PUN/2026 | 2013-14 |[A] DIGAMBAR GANPATRAO JADHAV (E-FILE)

[A] SANTKRUPA GRAMIN BIGARSHETI SAHAKARI PATSANSTHA

12 | ITA 1805/PUN/2026 | 2017-2018 MARYADIT (E-FILE)

13 | ITA 2105/PUN/2026 | 2011-12 | [A] WEBSYM TECHNOLOGIES PRIVATE LIMITED (E-FILE)

14 | ITA 2163/PUN/2026 | 2015-16 | [A] CHANDRABHAGA ASHOK TEMGIRE

15 | ITA 2165/PUN/2026 | 2016-17 | [A] ABHAY ARVIND MANDHARE

16 [ITA 2174/PUN/2026 | 2016-17 |[A] NITIN LALJI TANK (E-FILE)

17 | ITA 2188/PUN/2026 | 2020-21 |[A] MUKUND CHAMPALAL MALANI (E-FILE)

18 | ITA 2483/PUN/2026 | 2010-11 |[A] SMT. SMITA BALASAHEB MADHWAI

19 | ITA 2484/PUN/2026 | 2011-12 |[A] SMT. SMITA BALASAHEB MADHWAI

20 [TTA 2750/PUN/2026 | 2020-21 |[A] GANESH VASANT PATIL (E-FILE)

Y
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 20-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NO. - 2643 011 6531 PASSWORD - 123456

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 |ITA 1042/PUN/2025| 2012-13 |[A] MR. POPAT CHANDAR KEDARI
2 | TTA 2003/PUN/2025 | 2018 - 19 | [A] TRIVEDI YOGENDRA PRAVINCHANDRA (HUF) (E-FILE)
3 ) ITA 2317/PUN/2025| 2008-09 | [A] NOVONIKA BARTER PRIVATE LIMITED
4 ] ITA 3214/PUN/2025 | 2017-18 | [D] OM INFRAPROJECTS (E-FILE)
5 d ITA 48/PUN/2026 2017-18 | [A] KRISHNAMOORTHY MAGESH
6 | ITA 649/PUN/2026 | 2016-17 |[A] VIJAYKUMAR GURUNATH VAZE
7 | ITA 650/PUN/2026 | 2017-18 | [A] VIJAYKUMAR GURUNATH VAZE
8 | ITA 651/PUN/2026 | 2018-19 |[A] VIJAYKUMAR GURUNATH VAZE
9 | ITA 1108/PUN/2026 | 2020-21 |[A] SARALA DILIP BORSE
10 | ITA 1202/PUN/2026 | 2017-18 | [A] MR. RAMESHCHANDRA LABHSHANKAR JOSHI (E-FILE)
11 |ITA 1247/PUN/2026 | 2018-19 | [A] SANJAYKUMAR SAJJANKUMAR TIBREWAL (E-FILE)
12 _ ITA 1778/PUN/2026 | 2020-21 | [A] SANDEEP SHRIRAM KULKARNI (E-FILE)
13 | ITA 2183/PUN/2026 | 2020-21 | [A] ASHOKA DAULATRAO ITHAPE (E-FILE)
14 | ITA 2221/PUN/2026 | 2017-2018 | [A] RATANLAL BIHARILAL KABRA (E-FILE)
15: ITA 2266/PUN/2026 |  2019-20 I\EI':]R\B(QS(\IEEEIT\Q;AR GRAMIN BIGARSHETI SAHAKARI PAT SANSTHA
16 | ITA 2479/PUN/2026 | 2017-18 | [A] M/S. CHUNNILAL ASARAM & CO. (E-FILE)
17 | ITA 2738/PUN/2026 | 2015-16 |[A] JAYMALHAR NAGARI SAHAKARI PATHSANSTHA MARYADIT (E-FILE)
18 |/ITA 2739/PUN/2026 | 2016-17 | [A] JAYMALHAR NAGARI SAHAKARI PATHSANSTHA MARYADIT (E-FILE)
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